
GOVERNMENT OF INDIA 
ENVIRONMENT AND FORESTS

LOK SABHA

UNSTARRED QUESTION NO:657
ANSWERED ON:12.07.2004
PENDING PROJECTS 
Adhalrao Patil Shri Shivaji;Moorthy Shri A.K.

Will the Minister of ENVIRONMENT AND FORESTS be pleased to state:

(a) the details of various projects/proposals lying pending with the Government for want of environment and forestry
clearance/approval, State-wise; 

(b) since when these are lying pending alongwith the reasons for their pendency, project-wise; and 

(c) by when these projects/proposals are likely to be cleared ?

Answer
MINISTER OF STATE IN THE MINISTRY OF ENVIRONMENT & FORESTS (SHRI NAMO NARAIN MEENA) 

(a) & (b) Details are furnished in Annexure. 

(c) After receiving complete information, a decision is communicated within 90 days in case of forestry clearance and within 120 days
in case of environment clearance. 

ANNEXURE 

STATEMENT IN RESPECT OF PART (a) & (b) OF LOK SABHA UNSTARRED QUESTION NO. 657 FOR 12.07.2004 REGARDING
"PENDING PROJECTS.` 

A. ENVIRONMENTAL CLEARANCE 

Sl.No. Project Details     Received On Reasons for Pendency

I) River Valley & Hydroelectric

 Bihar

1. Upper Kiul Reservoir Project, District Jamui   27.02.2004 Clarifications awaited from project Authority.
 by Department of Water Resources

2. Punpun Barrage Scheme, District Aurangabad  27.02.2004 Under process.
 by Department of Water Resources

 Gujarat 

3. Sidumber Reservoir Project, District Valsad  2.05.2004 Clarifications awaited from project Authority.
 by Department of Irrigation 

 Himachal Pradesh



4. Parbati Hydroelectric Project , Stage-III  22.03.2004 Clarifications awaited from project Authority.
 (520 MW),  District Kullu  by National 
 Hydroelctric Power Co. Ltd.

 Jammu & Kashmir 

5. Uri-II Hydroelectric Project (240 MW),  08.06.2004 Under process.
 District Baramulla by National 
 Hydroelctric Power Co.Ltd.

 Maharashtra

6. Urmodi Irrigation Project, District Satara   12.05.2003 Clarifications awaited from project Authority.
 by Maharashtra Krishna Valley Development 
 Corporation

7 Temghar Irrigation Project, District Pune  01.09.2003 Clarifications awaited from project Authority.
 by Maharashtra Krishna Valley Development 
 Corporation

8. Gunjawani Irrigation Project, District Pune,   07.11.2003 Clarifications awaited from project Authority.
 by Maharashtra Krishna Valley Development Co.

9. Dhom Balkawadi Irrigation Project, District  11.12.2003 Under process.
 Satara by Maharashtra Krishna Valley 
 Development Corporation 
10. Tarali Irrigation Project , District Satara   16.12.2003 Under process.
 by Maharashtra Krishna Valley Development Co.

11. Tembhu Lift Irrigation Project, District Satara 01.09.2003 Clarifications awaited from project Authority.
 by Maharashtra Krishna Valley Development Co.

II) Industrial

 Andhra Pradesh

12. Distillery unit at village G. Ragampeta,  23.07.2003 Clarifications awaited from project Authority.
 District East Godawari by M/s Vensa Biotek Ltd.

13. Asbestos cement pressure pipes and couplings  03.11.2003 - 
 unit at Gundla Pochampally, Rangareddy district 
 by M/s Sri Venkateswara Pipes Ltd.

14. Bulk drug unit at village Isnapur Tehsil  12.04.2004 Clarifications awaited from project Authority. 
 Patancheru district Medak in Andhra Pradesh 
 by M/s Neuland laboratories Pvt Limited

15. Bulk drug unit at Industrial Development  07.06.2004 Clarifications awaited from project Authority. 
 Area, Jeedimetla, Ranga Reddy district of 
 M/s Enal Drugs Pvt. Ltd.

16. Bulk drug unit at Industrial Development  07.06.2004 Clarifications awaited from project Authority. 
 Area, Bollaram, Medak District of 
 M/s. Prabhava Orgnics (P) Ltd.



17. Bulk drug unit at Gummadidala, Jinnaram,  07.06.2004 Clarifications awaited from project Authority.
 Medak District of M/s.Fleming Laboratories Ltd.

18. Bulk drug unit at Industrial Development Area,  07.06.2004 Clarifications awaited from project Authority.
 Gaddopotharam, Jinnaram Mandal, Medak District
 of M/s Apex Drugs & Intermediates Ltd.

19. Bulk drug unit at Gundla Machanoor, Medak  07.06.2004 Clarifications awaited from project Authority . 
 district, Andhra Pradesh of M/s  Covalent 
 Laboratories Private Limited

20. Modernization cum expansion of pulp and paper  10.06.2004 Clarifications awaited from project Authority . 
 mill in East Godawari District by 
 M/s Andhra Pradesh Paper Limited.

 Chhattisgarh

21. Expansion of integrated steel plant and  05.05.2004 Under Process. 
 captive power plant at village Patrapali, 
 Tehsil Raigarh, district by M/s Jindal 
 Steel and Power Industries Limited.

 Gujarat 

22. Expansion of Surastra cement plant in   11.12.2002 Under Process.
 dist. Porbandar by M/s Saurashtra Cement Ltd.

23. Bulk Drug unit at GIDC industrial estate in  13.05.2003 Under submission for final decision. 
 district Vapi by  M/s Unimark Remedies Ltd.

24. (I)Dyes manufacturing unit at Ahmedabad,  12.05.2003 Clarifications awaited from project Authority.
 dist. Ahmedabad by  M/s Dynamic Industries Ltd.

25. Bulk Drug unit  at GIDC, Vapi in district  01.08.2003 Under submission for final decision. 
 Valsad  by M/s Mangalam Drugs & Organics 
 Limited- Unit II.

26. Dyes manufacturing unit at GIDC Sachin,  03.02.3004 Clarifications awaited from project Authority.
 Surat district, of M/s Panchsheel Intermediates

27. Manufacturing of Meta Amino Phenol (MAP) unit  07.04.2004 Clarifications awaited from project Authority.
 at GIDC Pandesara in district Surat, Gujarat 
 by M/s Bharat Chemicals.

28. Expansion of dye manufacturing  unit at  08.04.2004 Clarifications awaited from project Authority.
 village Vatva in district Ahmedabad in Gujarat 
 by M/s Khyati Chemicals Private Limited

29. Expansion of Hot Briquetted Iron (HBI) and  18.05.2004 Clarifications awaited from project Authority .
 Hot Rolled Coil(HRC) plants at Hazira in 
 district Surat in Gujarat by M/s Essar 
 Steel Limited.



30. Bulk drug unit at village Luna, Tehsil Padra,  05.05.2004 Under Process.
 District Vadodra, by M/s Banyan Chemicals Ltd.

31. Expansion of existing Hazira Fertilizer Complex 01.06.2004 Under Process.
 (Phase-II) by setting up of 1850 MTPD Ammonia 
 and 3200 MTPD urea plant by M/s Krishak Bharti 
 Cooperative Limited.

 Haryana

32. Electroplating unit at Mathura Road   01.12.2003 Clarification awaited from project authority.
 Industrial Area, Faridabad, of 
 M/s Pooja Forge Limited Unit III.

33. Expansion of Panipat Refinery and setting  03.02.2004 Under submission for final order.
 up of Indalin unit at Panipat Refinery Complex,
 Panipat, by M/s Indian Oil Corporation Limited.

34. Bulk drug unit at Old Mansear Road Industrial  15.04.2004 Under submission for final order.
 Area, Mohammedpur, Gurgaon district of 
 M/s Dhanuka Laboratories Pvt. Ltd.

35. Electroplating unit at Industrial Area,  08.04.2004 Clarification awaited from project authority.
 Yamunanagar district, Haryana of 
 M/s Polyplastics
36. 45 KLD distillery unit at Shahabad,Kurukshetra 20.05.2004 Under process.
 district, Haryana of M/s Shahabad 
 Cooperative Sugar Mills ltd.

 Himachal Pradesh

37. Cement plant (1.27MTPA) at village Chambi,  03.03.2003 Under process.
 Sundernagar, district Mandi, Himachal Pradesh 
 by M/s Harish Cements Limited

 Jharkhand

38. Expansion −cum-modernization of steel   03.11.2003 Under process.
 manufacturing capacity at Jamshedpur Steel 
 works in district East Singhbhum 
 by M/s Tata Steel.

 Karnataka

39. Expansion and modernisation of Alumina plant  03.02.2004  Under process.
 from 270 KTPA to 587 KTPA and establishment  re-opened
 of 15 MW Co-generation plant at district 
 Belgaum, Karnataka by M/s Indian Aluminium 
 Company Ltd.

40. Blast furnace at village Torangallu, Tehsil  28.06.2004 Clarification awaited from project authority.
 Sandur in Bellary District in Karnataka by 
 M/S Euro Ikon  Iron and Steel Private Limited.

41. 0.62 MTPA non-recovery coke oven at village  01.06.2004 Clarification awaited from project authority.
 Torangallu, Tehsil Sandur in District Bellary 



 in Karnataka of M/s Euro Coke and Energy 
 Pvt. Limited

 Maharashtra

42. Bulk drug unit at MIDC Ambernath, Thane  03.11.2003 Clarification awaited from project authority.
 district of M/s Transchem Ltd.

43. Expansion of Cement Plant at Tehsil Korpana in 02.12.2003 Under submission for final order.
 district Chandrapur by M/s Larsen & Toubro.

44. Pesticide unit at MIDC, Lote Parshuram,  01.12.2003 Clarification awaited from project authority. 
 Ratnagiri district of M/s Aimco Pesticides Ltd.

45. Distillery unit at Sundernagar, Beed district,  04.12.2003 Clarification awaited from project authority.
 of M/s Majalgaon Sahkari Sakhar Karkhana Ltd.

46. Distillery unit  (30KLPD) at village   03.02.2004 Under submission for final order.
 Nivruttiragar Tehsil Junnar in district 
 Pune by M/s Vighnahar SSK Limited

47. 30 KLD distillery unit of at Devgaon-Yelegaon,  06.04.2004 Clarification awaited from project authority
 Nanded district by  M/s Bhaurao Chavan 
 Sahakari Sakhar Karkhana Ltd.

 Orissa

48. Setting up of Alumina refinery and associate  01.08.2003 Under submission for final order. 
 at Lanjigarh district Kalahandi  by 
 M/s Sterlite Industries.
49. Expansion of  Tata Sponge iron plant at Joda  03.02.2004 Under process.
 in Orissa. by M/S Tata Sponge Iron Ltd

50. Retrofitting from 750MTPD to 1400 MTPD of  10.02.2004 Under process.
 phosphoric acid plant and installation of 
 additional train of 2000 MTPD sulphuric acid 
 plant at Paradeep in Orissa by M/s Paradeep 
 phosphates Limited

 Punjab

51. Manufacturing of brakes & Clutches t village  01.08.2003 Under process.
 Alamgir lalru in dist. Patiala by 
 M/s Ranbro Brakes India Ltd.

 Rajasthan

52. Expansion of cement plant and setting up of  03.03.2004 Under submission for final order.
 250 MW CPP at village lakheri,Tehsil Indargarh 
 in district Bundi in Rajasthan by 
 M/s Associated Cement Companies Limited.

 Tamilnadu



53. Foundry unit at Vilankuruchi, Distt.   12.05.2003 Under process.
 Coimbatore  by M/s Ammarun Foundries.

54. Electroplating  unit at Kurichi, District  07.05.2003 Clarification awaited from project authority.
 Coimbatore by M/s Vijay Electroplating Works.

55. Modernisation & restructuring of engineering  01.08.2003 Under submission for final order.
 products & tools at vilage Arasur in dist. 
 Coimbatore  by M/s Lakshmi Precision Tools.

56. Expansion of Copper Smelter plant at village  01.08.2003 Clarification awaited from project authority.
 Meelavittan in District Tuticorin by 
 M/s Sterlite Industries Limited

57. Bulk Drug unit at SIPCOT Complex, Chennai  01.08.2003 Under process.
 by M/s J K Pharmaceuticals Ltd.

58. Foundry unit at Amadarapatti villagein dist.  01.08.2003 Under process.
 Salen by M/s Sonal Vyapar Ltd.

59. Foundry unit at village Kuppepalayam in  22.08.2003 Under process.
 district Coimbatore by M/s Rosvar steels Ltd.

60. Foundry unit at village Masagoundanchet- 28.08.2003 Under process.
 tipalayam in district Coimbatore by 
 M/s S.V.A. Steel Re-rolling Mills.

61. Foundry unit at Villakkinar village in   10.10.2003 Under process.
 District Coimbatore by M/s Praveen Castings.

62. Foundry unit at Somayampalayam, Coimbatore  03.11.2003 Clarification awaited from project authority.
 district, by M/s Gem Metal Industries

63. Electroplating unit at SIDCO Complex in   03.11.2003 Clarification awaited from project authority.
 Salem district, by M/s Maharaj Industries.

64. Foundry unit at Vadugapatti village,   03.11.2003 Clarification awaited from project authority.
 Pudukkottai district, by M/s Sanmar 
 Foundries Ltd.

65. Foundry  unit of at village,  Coimbatore  25.11.2003 Under submission for final order.
 district, M/s  United Dicasting

66. Foundry unit at Chinnavedampatti, Coimbatore  02.12.2003 Clarification awaited from project authority.
 district of M/s Sri Vetrivel Industries
67. Foundry  unit at Peelamedu, Coimbatore   03.12.2003 Under process.
 district, of M/s  Polammal Foundry

68. Electroplating unit at Onnalvadi, Hosur  04.12.2003 Clarification awaited from project authority.
 district, of M/s Morey Metal Finishers

69. Foundry unit at Chikkarampalayam, Coimbatore  27.01.2004 Under process.
 district, by M/s Karamadai Steel and 
 Alloys (P) Limited.



70. Foundry unit at Mukundarayapuram, Vellore  27.01.2004 Under process.
 dist., of M/s Vijay Alloy Castings Tamil Nadu

71. Foundry unit at  Vilankurichi, Coimbatore  27.01.2004 Under process.
 district, of M/s  N.S. Industries.

72. Expansion of Foundry unit in village   03.02.2004 Under submission for final order.
 Vilankurichi, district Coimbatore, by 
 M/s Gandhikumar Foundry

73. Foundry unit at Kunnathur, Coimbatore   03.02.2004 Under process.
 district, of M/s Velmurugan Foundry

74. Foundry  unit at Keeravatham, Coimbatore  2.12.2004 Under process.
 district, of M/s  Nandini Castings

75. Foundry unit at Chemmipalayam village,   03.03.2004 Clarification awaited from project authority.
 Coimbatore district,  of M/s Patodia 
 Engineering Private Limited.

76. Bulk drug unit at SIPCOT Industrial Estate  08.04.2004 Under process.
 Phase-II, Cuddalore district,  of 
 M/s Sanskar Chemicals & Drugs Ltd.

77. Foundry unit at Kalapatti, Coimbatore district, 28.04.2004 Clarification awaited from project authority.
 of M/s Mahendra Submersible Pumps (P) Ltd.

78. Foundry unit at Kaniyambadi village, Vellore  06.04.2004 Clarification awaited from project authority.
 district of M/s Samco Metals and Alloys 
 Pvt. Ltd.

79. Foundry unit at village Kalapatti, Tehsil  05.05.2004 Clarification awaited from project authority.
 Coimbatore North District, Coimbatore in 
 Tamil Nadu by M/s RMS Die Castings

80. Expansion of foundry unit at village   20.05.2004 Clarification awaited from project authority.
 Thottanoothu in district Dindigul, Tamilnadu 
 by M/s Interfit India Limited (Division-II)

81. Expansion of foundry unit of at Lutivalam,  05.05.2004 Clarification awaited from project authority.
 Trichy district, Tamil Nadu M/s Harihar
 Alloy Castings (P) Ltd.

82. Expansion of petroleum refinery from 0.5  20.05.2004 Clarification awaited from project authority.
 MMTPA to 1.0 MMTPA of crude processing and 
 setting up of Gas Sweetening Unit / LPG 
 Recovery Unit Cauvery Basin Refinery at 
 Panangudi, Nagapattinam district, Tamil 
 Nadu by M/s Chennai Petroleum Corporation Ltd.

83. Foundry unit at Somayapalayam, Coimbatore  24.05.2004 Clarification awaited from project authority.
 district, Tamil Nadu of M/s Vinayaka Metal 
 Industries.



84. Expansion of foundry unit at Chinnavedampatty,  01.06.2004 Clarification awaited from project authority.
 Coimbatore districtof M/s Meltech Castings 
 (P) Ltd.

 West Bengal

85. Foundry unit of at Angadpur, Burdwan   02.09.2003 Clarification awaited from project authority.
 district M/s Bhaskar Shrachi Alloys Limited.

86. Drilling Offshore block under NELP in east  03.11.2003 Clarification awaited from project authority.
 Coast of India (Bay of Bengal)  by M/s ONGC

87. Expansion of asbestos cement roofing sheets  05.05.2004 Clarification awaited from project authority.
 and accessories manufacturing unit at Changsol 
 Mouza, Midnapore district, of M/s Visaka 
 Industries Ltd.

 Others

88. Exploratory drilling for oil and gas in  03.02.2004 Under submission for final order.
 offshore Block KG-DWN-98/2 in Bay of Bengal 
 off Andhra Pradesh coast by M/s Cairn Energy 
 India Pty. Ltd.

89. Drilling of exploratory wells and appraisal  10.02.2004 Clarification awaited from project authority.
 wells for oil and gas exploration in the 
 blocks KK-DWN-2000/3 (KK-D7), GK-OSJ-3(GK03), 
 SR-OSN-97/1(SR-02), KK-OSN-97/2 (KK-08), 
 GS-OSN-2000/1 (GS-I) and SR-OS-94/1(SR-01) by 
 M/s Reliance India Limited.

90. Laying of 504 km long underground cross  03.03.2004 Under submission for final order.
 country pipeline from Dahej to Uran  for 
 transportation of re-gasified liquidity 
 natural gas by M/s GAIL.

91. Development operation in KG-DWN-98/3 KG-D6  05.05.2004 Under submission for final order.
 off the Coast of Andhra Pradesh by 
 M/s Reliance Industries Limited

92. Development of D-1 South Marginal field in  05.05.2004 Under submission for final order.
 the West Coast off Maharashtra for production 
 of oil by M/s Oil & Nat. Gas Corporation Ltd.

93. Exploratory drilling of hydrocarbons in  05.05.2004  Under process.
 offshore NELP-III Block KK-OSN-2001/3 in 
 Bay of Bengal off Andhra Pradesh Coast by 
 M/s Gujarat State Petroleum Corporation Ltd.

III) Thermal Power

 Andhra Pradesh



94. 850 MW Expansion of Power Plant in   16.04.2004  Under process.
 Kondapalli, Ibrahimpatnam Mandal, Andhra 
 Pradesh by M/S Lanco Kondapalli Power Pvt. Ltd.

 Bihar

95. 4x250 MW Nabinagar Coal based Thermal Power  26.3.2004   Under submission for final order.
 project, near village Dhudwa, Distt.  
 Aurangabad, Bihar by M/S National Thermal 
 Power Corporation Ltd.

 Gujarat

96. 1050 MW (ISO-rating) Combined Cycle Power  27.02.04   Under submission for final order.
 Plant at Village Akhakhol, Taluka Kamrej, 
 Distt. Surat, Gujarat  of M/S Torrent Power 
 Generation Ltd.

97. 2x250 MW Imported Coal Based Thermal Power  23.4.2004  Clarification awaited from project authority.
 Station Extension Units No. 3&4 at Sikka 
 Distt., Jamnagar of M/S Gujarat Electricity 
 Board, Baroda.

 Karnataka

98. 2x250 MW Power Plant (Expansion Scheme) and  20.12.2001 Clarification awaited from project authority.
 change of fuel for existing 2x130 MW plant at
 Toranagallu, Bellary District of M/s Jindal 
 Tractebel Power Company Limited

 Orissa

99. 2nd phase expansion project of Captive Power  28.05.2004 Clarification awaited from project authority.
 plant increasing capacity from 960 MW to 
 1200 MW ,Angul,Orissa of M/s National 
 Aluminium Company Ltd(NALCO).

 West Bengal

100. 1x250 MW Thermal Power Plant  Extension  16.4.2004  Clarification awaited from project authority.
 unit 5 at Santaldih,Distt. Purulia of 
 M/s West Bengal Power Development 
 Corporation Ltd WBPDCL)

101. 2x250 MW  Sagardighi Thermal Power Plant  20.4.2004   Clarification awaited from project authority.
 Project,Ph-I at Kherur village,Distt. 
 Murshidabad of M/s West Bengal Power 
 Development CorporationLtd.(WBPDCL)

102. 1x250 MW Durgapur Projects Power Station  1.06.2004  Clarification awaited from project authority.
 Extn. Unit 7 at Durgapur, Distt. Burdhman 
 of M/s Durgapur Projects Ltd.(DPL).

IV) Mining



 Andhra Pradesh

103. Muktyala Limestone Mine of M/s KCP Ltd.  06.06. 2002    Clarification awaited from project authority.
 in Krishna District    (reopened on 
       02.12.2002)

104. Opencast Bhavanipuram Limestone mine-II  28.05.2003 Under submission for final order.
 of M/s Deccan Cements Ltd.

105. Coromandel Limestone Mines of    28.05.2003 Under submission for final order.
 M/s India Cements Ltd.,

106. Expansion of Korumanipalle Limestone mine  26.08.2003 Under process.
 (existing) of M/s Panna Cement Industries 
 Ltd. in Kurnool Dt.

107. Urichintala Limestone Mine of M/s Panna Cement  26.08.2003 Under process.
 Industries Ltd. in Anantapur Dt.

108. Talaricheruvu Limestone Mine of M/s Panna  26.08.2003 Under process.
 Cement Industries Ltd. in Anantapur Dt.

109. Korumanipalle Limestone mine (New) expansion  31.03.2004 Under process.
 of M/s Panna Cement Industries Ltd. in 
 Kurnool District.

110. Kakatiya Limestone mine of M/s Kaktiya Cement  02.12.2003 Under submission for final order.
 Sugar & Industries Ltd., at Budavada village, 
 Jaggayepeta Tehsil, Krishna District.

111. Vishnupuram Captive Limestone Mine of   16.03.2004 Under examination.
 M/s India  Cement  Ltd. in Nalgonda District.

112. Krishnapuram Captive Limestone Mine of   22.03.2004 Under examination.
 M/s India  Cement  Ltd. in Guntru Districtt.

113. Lakshmipuram Captive Limestone Mine of   19.03.2004 Under examination.
 M/s India  Cement  Ltd. in Nalgonda District

114. Sagar cement captive limestone mine of   19.03.2004 Under examination.
 M/s Sagar cement Ltd. in Nalgonda District

115. Khairagura OCP of M/s Singareni Collieries  19.04.2004 Under examination. 
 Company Ltd. (SCCL), Adilabad Dt.

116. Manuguru OCP of M/s Singareni Collieries  19.04.2004 Under examination
 Company Ltd. (SCCL), Khamam Dt.

117. Sathupalli  OCP of M/s Singareni Collieries  19.04.2004 Under examination
 Company Ltd. (SCCL), Khamam Dt.

118. Kakatiya Khani 9 & 9A UG coal project of  30.06.2004 Under process.
 M/s Singareni Collieries Company Ltd. (SCCL), 



 Warangal Dt.

119. Adriyala saft coal project of M/s Singareni  30.06.2004 Under process.
 Collieries Company Ltd. (SCCL), Karimnagarl Dt.

120. Sitapuram limestone mine of M/s Sri Vishnu  23.06.2004 Under process.
 Cement Ltd., Nalgonda Dt.

 ARUNACHAL PRADESH

121. Namchick − Namphuk Coal Mine of   13.03.2003 Under submission for final order.
 M/s Arunachal Pradesh Mineral Development  
 & Trading Corporation Ltd. in Changlang Dist.

 CHHATTISGARH

122. Expansion of Sonadih Limestone Mine of   29.01.2003 Under submission for final order.
 M/s Lafarge India Ltd. in  Raipur District

123. Rani Atari underground coal project in Korba  13.05.2003 Under submission for final order.
 District of  M/s South Eastern Coalfields Ltd (Reopened)

124. Bagdeva Underground coal mine at Village  12.05.2002 Under submission for final order.
 Bagdeva in Distt. Korba of M/s South   (Reopened)
 Eastern Coalfields Ltd.

125. Dipka Opencast Expansion Coal Project of  17.06.2003 Under process.
 M/s South Eastern Coalfields Ltd. in 
 Korba District

126. Gavera Opencast Coal Mine of M/s South Eastern  17.06.2003 Under process.
 Coalfields Ltd. in Korba District

127. Gare IV/2 and IV/3 Opencast Coal Mine of  12.12.2002 Clarifications awaited from the project authority.
 M/s Jindal Power Corp. Ltd.

128. Karwahi opencast coal mine project of   28.06.2004 Under examination.
 M/s Raipur Alloys & Steel Ltd. in Gharghoda 
 District

 GUJARAT

129. Adityana limestone and clay mine at Village   03.07.2002 Under submission for final order.
 Adityana, Distt. Porbander of M/s Saurashtra 
 Cements Ltd. Gujarat

130. Kovaya Limestone Mine of M/s L&T Ltd.  28.05.2003 Clarifications awaited from the project authority.
131. Narmada Cement Mines of M/s Narmada   28.05.2003 Under examination.
 Cement Co. Ltd.

132. Silica sand mine of M/s Bhawani Minerals  17.09.2003 Clarification awaited from the project authority.
 in Bharuch District



 HARYANA  

133. Kot Silica Sand mine of M/s S.A. Minerals  14.01. 003 Under process.
 in Faridabad District
134. Kot Silica Sand mine of M/s Jai Minerals 14.01.2003 Under process.
 in Faridabad District
135. Pali Silica Sand of Shri Som Prakash Sethi 26.03.2003 Under process.
136. Pali Silica Sand Mine of Shri  Pradeep Sethi 26.03.2003 Under process.
137. Manger Silica Sand Mine of Shri Raman Sethi 26.03.2003 Under process.
138. Pali Silica Sand Mine of M/s Lucky Minerals 28.03.2003 Under process.
139. Anangpur Silica Sand mine of M/s Rajdhani  26.03.2003 Under process.
 Minerals Corp.

140. Mohabtabad Silica Sand Mine of Shri   26.03.2003 Under process.
 Pradeep Kumar Sethi

141. Mewla Maharajpur Silica Sand Mine of   27.03.2003 Under process.
 M/s Kailash Chander Ahuja & Co.

142. Anangpur Silica Sand Mine-I of    26.03.2003 Under process.
 Shri Som Prakash Sethi
143. Anangpur Silica Sand Mine-II of   28.03.2003 Under process.
 Shri Som Prakash Sethi

144. Mohabtabad Silica Sand Mine of Sh. Ram Chander 01.05.2003 Under process.
145. Anangpur Silica Sand mine of    26.03.2003 Under process.
 M/s Mohan Ram & Company

146. Pali Silica Sand Mine of M/s Goodwill   26.03.2003 Under process.
 Mineral Corporation

147. Nathupur Silica Sand Mine of Shri Karan Singh 31.03.2003 Under process.
148. Dhauj Silica Sand Mine of Shri Ramesh Chand 01.05.2003 Under process.
149. Pali Silica Sand−I of Shri Shish Pal Singh 02.05.2003 Under process.
150. Pali Silica Sand−II of Shri Shish Pal Singh 05.05.2003 Under process.

 JHARKAND

151. Expansion of Rajanka Limestone Mines F & F2  08.08.2003 Under submission for final order.
 Blocks of M/s ACC Ltd. in West Singbhum Dt.

152. Pachwara central block coal mine project of  14.01.2004 Clarification awaited from the project authority.
 M/s Panem Coal Mines Ltd. in Pakur District.

153. Expansion of Rajmanhal opencast coal mine  02.06.2004 Under examination.
 project of M/s Easteren Coalfields Ltd. 
 in Godda Dist.

154. Hurilong Underground coal mine project of  17.05.2004 Under examination.
 M/s Central Coalfields Ltd. in Latehar Dist.

 KARNATAKA  

155. Kumaraswamy iron ore Project M/s NMDC   25.06.2002 Clarification awaited from project authority.
 in Bellary District



156. Malagolla iron ore mine of M/s Hothur   07.11.2002 Under submission for final order.
 Traders in Bellary District

157. Sanjeevarayana Kota Iron Ore Project of  26.12.2002 Under examination.
 Shri Allum Prasant in  Bellary District

158. Uti Gold  Mine of M/s Hutti Gold Mines   27.03.2003 Under process.
 Co. Ltd. in Raichur District

159. Expansion of Hutti Gold  Mine of M/s Hutti  27.03.2003 Under process.
 Gold Mines Co. Ltd. in Raichur District

160. Karadikola Iron Ore  Mine of    28.05.2003 Under submission for final order.
 M/s Lakshminarayana Mining Co. Ltd., 
 Dist. Bellary

161. Sachidananda Iron Ore Mine, of M/s Ramgad  21.08.2003 Clarification awaited from the project authority.
 Minerals & Mining Pvt. Ltd.,Dist. Bellary.
 (ex-post facto)

162. Thimmappanagudi Iron Ore Mine of M/s Mysore  26.08.2003 Clarification awaited from the project authority.
 Minerals Ltd. in Bellary Dt.

163. Expansion of Kariganur Iron Ore mining   10.03.2004 Clarification awaited from the project authority.
 project of M/s Kariganur Mineral Mining 
 Industry in Bellary District.

164. Metri quartz mining project of M/s Asian  06.04.2004 Under examination.
 Minerals Mining company in Bellary District.

165. Dharmapuri iron ore mining project of   11.06.2004 Under examination.
 M/s Veerabhadrappa Sangappa & Company in 
 Bellary District.

166. Thirthahally clay mining project of   11.07.2002 Under examination.
 M/s Mysore Minerals Ltd. In Shimoga District. (Re-opened 
       on 15.06.2004)

 MADHYA PRADESH  

167. Amadand opencast coal mining project of   13.12.2002 Clarification awaited from the project authority.
 M/s South Eastern Coalfields Limited in 
 Shahdol District

168. Damini Underground coal mining project of   13.12.2002 Clarification awaited from the project authority.
 M/s South Eastern Coalfields Limited in 
 Shahdol District

169. Sheetaldhara and Kruja Underground coal  01.05.2002 Clarification awaited from the project authority.
 mining project of  M/s South Eastern 
 Coalfields Limited in Shahdol District



170. Jhirira Underground coal mining project of   01.05.2002 Under process.
 M/s South Eastern Coalfields Limited in 
 Shahdol District

171. Jhingurda OCP of M/s Northern Coalfields  05.05.2004 Clarification awaited from the project authority.
 in Sidhi District

172. Chhinda opencast coal mine project of   28.04.2004 Under examination. 
 M/s Western Coalfields Limited in Chindwara 
 District.

 MAHARASHTRA

173. Juna Kunada opencast coal mine project of  08.03.2004 Under examination.
 M/s Western Coalfields Limited in Chandrapur 
 District

174. Sonapur-Thutra Mining project of M/s Gujarat  12.02.2004 Under examination.
 Ambuja Cement Ltd. in Chandrapur Dt.

175. Ghonsa Opencast coal project of M/s Western  25.05.2004 Under examination.
 Coalfields Limited in Yavatmal District.

 ORISSA

176. Nuasahi Chromite Mine  Of  M/s Indian metals  04.02.2003 Submitted for orders.
 and Ferro Alloys ltd. in Keonjhar District

177. Thakurani iron ore mine of M/s SL.Sarda and  14.02.2003 Clarification awaited from the project authority.
 M.L. Sarda in Keonjhar District

178. Mahagiri Chromite Mine of M/s Indian   16.06.2003 Under submission for final decision.
 Charge Chrome, Jajpur Dt.

179. Second phase expansion of Panchpatmali bauxite  07.05.2004 Clarification awaited from the project authority.
 mine of M/s Natioal Aluminium Company Ltd., 
 Koraput Dt.

180. Utkal B2 Block Coal Mine of M/s Monnnet Ispat  20.06.2003 Under process.
 Ltd., in Angul District.

 RAJASTHAN

181. Jai-Surjana limestone mine of    01.01.2001 Under submission for final order.
 M/s Birla Cement Work

182. Ball & China Clay Mining of Sh. Narpat Singh,  07.05.2003 Under examination.
 Dist. Pali

183. Ball & China Clay Mining of Smt.Darivav Kanwar, 07.05.2003 Under examination.
 Dist. Pali



184. Selenite and Gypsum Mine of M/s JK White  19.08.2003 Under process.
 Cements Works, Barmer Dt.

185. Rampura Agucha mine of M/s Hindustan Zinc  11.05.2004 Under examination.
 Ltd., Bhilwara Dt.

186. Thirana Gypsum Mine of M/s Rajasthan State  03.03.2003 Clarification awaited from the project authority.
 Mines and Minerals Ltd., Hanumangarh Dt.

187. Mahila ki Dahni −I Gypsum Mine of M/s Rajasthan 03.03.2003 Clarification awaited from the project authority.
 State Mines and Minerals Ltd., Hanumangarh Dt.

188. Mahila ki Dhani-II Gypsum Mine of M/s Rajasthan 03.03.2003 Clarification awaited from the project authority.
 State Mines and Minerals Ltd., Hanumangarh Dt.

189. Bel ka Pahar calcite and woallstonite Mine of  28.04. 2004 Under examination.
 M/s Wolkem Industries Ltd., in Sirohi and 
 pali Districts.

190. Khertarala Calcite woallstonite Mine of  16.09.2003 Under examination.
 M/s Wolkem Industries Ltd., in Sirohi and 
 pali Districts Hanumangarh Dt.

191. Kosariya Beri Selenite and Gypsum Mine   14.08.2000 Under examination.
 M/s International Minerals, in Barmer District.

192. Dhol ki Patti Rock Phosphate Mining Project  26.08.2000 Under process.
 of M/s Rajasthan State Mines & Minerals Ltd. 
 in Udaipur District.

193. Maliakhera Limestone Mine M/s J.K. Cement  24.12.2002 Under process.
 Works in Chittorgarh District.

194. Nimbahera- Ahripuua Limestone Mine   24.12.2003 Under process.
 M/s J.K. Cement Works in Chittorgarh District.

195. Tilkahera Limestone Mine M/s J.K. Cement Works  24.12.2003 Under process.
 in Chittorgarh District.

196. Karunda Limestone Mine M/s J.K. Cement Works  24.12.2003 Under process.
 in Chittorgarh District.

197. Bharkundi-I soapstone mine of M/s Jai   14.06.2004 Under examination.
 Poplymers Co. Pvt. Ltd. in Udaipur District.

198. Rampura Agucha mine of M/s Hindustan Zinc  11.05.2004 Under examination.
 Ltd., Bhilwara Dt.

 TAMIL NADU

199. Expansion of Shevaroy bauxite mine by   12.12.2003 Under submission for final decision.
 M/s Madras Aluminium Company Ltd.  (Reopened)



V) Infrastructure & Miscellaneous

 ANDAMAN AND NICOBAR ISLANDS

200. Construction of Tourism Jetty at South point  21.4.2003. Clarification awaited from the project authority.
 near Ayyanar Temple at Port Blair, 
 A&N Islands. By ALHW

201. Construction of Jetties at HITUI and MUNAK  29.8.2003 Clarification awaited from the project authority
 villages in Nancowry group of Islands.

 ANDHRA PRADESH

202. Laying of pipeline for marine discharge of  05.09.2003 Clarification awaited from the project authority.
 treated effluents from their bulk drug unit 
 at IDA Pydibhimavaram of Ranasthalam Mandal, 
 Srikakulam District by M/s Dr. Reddy's 
 Laboratories Limited.

203. Beach sand mining project by M/s Trimex  10.10.2003 Clarification awaited from the project authority.
 Industries Ltd.

204. Construction of Coastal Road connecting  27.02.2004 Under process.
 Visakhpatnam  and  Bhimunipatnam (Swarnaadhra 
 Theeram Road) by Visakhapatnam Urban 
 Development Authority.

205. Exploratory drilling in onshore area of  11.6.2004 Under examination.
 PKGM-1 Block located in Chirrayanam village, 
 Uppulaguptam Mandal in East Godavari District
 by M/s Cairn Energy Pty Ltd.

 GOA

206. Construction of a beach resort in S.No.166/5  03.09.2003 Under process.
 of Candolim village, Bardez Taluka  by  
 M/s Sonesta Inns Private  Limited.

207. Proposed construction of a hotel  in survey  3.3.2004 Under submission for final order.
 no. 57/1 of  Colva village Salcete Taluka by 
 M/s Tonia  Estates.

208. Proposed construction of a Hotel in Survey  29.03.2004 Under submission for final order.
 No. 118/22 of Agonda village, Canacona Taluka 
 by Shri C.R.Naik Desai.

 GUJARAT

209. CRZ clearance for laying  5-km long pipeline  03.07.2002 Under submission for final order.
 from the existing jetty to the onshore 
 chemicals storage terminal at Sikka, Distt. 
 Jamnagar by M/s Gujarat State Fertilizers 



 and Chemicals Ltd.

210. CRZ clearance for treated effluent disposal  03.07.2002 Under process.
 pipeline to convey the treated effluent from 
 the Kutch Lignite Thermal Peowr Station, 
 Kachchh in to the Kori creek Taluka Lakhpat 
 Distt. Kachch by M/s Gujarat Electricity Board.

211. Laying of the effluent disposal pipeline for  2.4.2003. Under submission for final order.
 disposal of treated effluent from GIDC 
 Industrial Estates at Vilayat and Dahej 
 by GIDC.

212. Establishment of Salt Works at Mundra by  25.4.2003 Clarification awaited from the project authority.
 M/s Adani Chemicals Ltd,

213. Construction of 10th Cargo Berth (rename as  26.6.2003 Under submission for final order.
 12th cargo berth) by Kandla Port Trust.

214. CRZ clearance for Minor Fisheries Harbour  27.6.2003 Under submission for final order
 at Okha by Fisheries Commissionerate.

215. CRZ clearance for establishment of Solar  8.8.2003 Under submission for final order
 salt works at village Bhangadha,Ta,Dhandhuka, 
 Distt Ahmedabad. By M/s Gujarat Heavy 
 Chemicals Ltd.

216. CRZ clearance for development of solar   12.08.2003 Under submission for final order
 salt works at Bhavnagar Distt. By
 M/s Nirma Limited.

217. Development of Beach Resort at village Kalai  10.11.2003 Clarification awaited from the project authority.
 by M/s Parmar Builders and Developers.

218. CRZ clearance for SPM, COT and connecting  30.10.2003 Under submission for final order.
 pipeline at Mundra Port by M/s Gujarat 
 Adani Port Ltd.,

 Kerala  

219. Cement handling storage and packing facilities  02.07.2001 Under examination.
 at Cochin Port, Distt. Ernakulam, Kerala by 
 M/s Gujarat Ambuja Cement Ltd.

220. Kerala State Transport Project −Phase II- 29.07.2003 Under submission for final order.
 Upgradation of Road-Pappinassery−Pilathara, 
 Kanhangad-Kasargod by Kerala Public Works 
 Department.

221. Development of crude oil receipt facilities  18.12.2003 Under submission for final order.
 include single point mooring submarine pipeline 
 for SPM to Shore Tank Farm (STF) by M/s Kochi 
 Refineries Ltd.

222. Construction of Fishing Harbour at   19.02.2004 Clarification awaited from the project authority.
 Koyilandi − by Harbour Engineering Department.



223. Kerala State Transport Project Phase-II  6.04.2004 Under process.
 Punalur-Ponkunnam-Thodupuzha (134 km) by KPWD.

 Maharashtra  

224. Handling of Naphtha (Class A) Products at JNPT  09.05.2001 Clarification awaited from the project authority.
 by M/s Reliance Industries Ltd.

225. Mumbai Trans Harbour Link Project (Sewree to  04.06.2001 Clarification awaited from the project authority
 Nhava) by Maharashtra State Road Development 
 Corporation Limited

226. Improvement of the existing cooling water out  6.3.2003 Under submission for final order.
 fall channel for stations 5,6 & 7 at Trombay-
 Mumbai Suburban Distt. By Tata  Power Co. Ltd.

227. Proposed Lavgan Dockyard  by M/s Lavgan  26.6.2003 Under examination.
 Dockyard Pvt. Ltd.

228. Construction of a jetty and chemical terminal  29.10.2003 Under submission for final order.
 by M/s Supreme Petro Chem Ltd.

229. Environmental clearance for proposed jetty at  16.11.2003 Clarification awaited from the project authority.
 Sanegaon Taluka Roha by M/s Indo Energy 
 International Ltd.

230. Landing facilities for water Transport   16.11.2003 Under process.
 services on western coast of Mumbai City by 
 Maharashtra Road Development Corporation Ltd.

231. Clearance under Coastal Regulation Zone  16.01.2004 Under process.
 Notification for Bhyander-Virar additional 
 pair of Lines under Mumbai Railway Vikas 
 Corporation Limited.

232. Construction of Fishery Harbour at Sakharinate  23.02.2004 Clarification awaited from the project authority.
 and Harne, District Ratnagiri, Maharashtra by 
 Commissioner of Fisheries.

233. Proposal to develop a world class Multi-Modal  23.04.2004 Under process.
 International Passenger and Cargo Hub Airport 
 at Nagpur (MIHAN) by Government of Maharashtra 
 and M/o Civil Aviation.

234. Permission for handling class A, B and C  19.5.2004 Under process.
 Petroleum and Petrochemicas products through 
 BPCL Jetty at JNPT by M/s IMC Ltd.

235. Environmental clearance for Storage Terminal  25.06.2004 Under examination.
 at Jawaharlal Nehru Port Trust Tal. Uran Dist.
 Raigad by M/s Indian Oil Corporation Ltd.

 Orissa



236. Environmental clearance for Paradip Port  13.08.2003 Under examination.
 Road connectivity project  by  NHAI

237. Deepening of  entrance channel at Paradip   13.11.2003 Clarification awaited from the project authority.
 Port  by  Paradip Port Trust.

 Pondicherry

238. Setting up of Fishing  Harbour at Karaikal  18.12.2003 Under submission for final order.
 by Directorate of Fishermen Welfare   (re-opened)
 Establishment.

239. Setting up of Marine terminal facility for  2.4.2004 Under process.
 importing ethylene for the proposed Ethylene 
 Di Chloride (EDC) plant at Melavanjore, 
 Karaikal by M/s Chemplast Sanmar Ltd.

 Tamil Nadu

240. CRZ clearance for treated effluent collection  29.07.2003 Under process.
 and disposal scheme by Cuddalore SIPCOT 
 Industries Common Utilities Ltd.

241. Environmental clearance for Krishnagiri- 18.08.2003 Under process.
 Ranipet − NH-46 project from Krishnagiri 
 (km0/000) to Vaniyambadai (Km 49/000) by NHAI

242. CRZ /Environmental clearance for mining of  01.01.2004 Under submission for final decision.
 rare minerals in Periyasamipuram and Vembar 
 villages in Vilathikulam, taluk Thoothukudi 
 District by M/s Industrial Minerals India 
 Private Limited.

243. Mining  of Heavy Minerals at Sirkali,   27.02.2004 Under process.
 Tharangambadi and Nagapattinam Taluks by 
 M/s A. World Rock Pvt. Ltd.,

244. Construction of Helipad at Vellore Institue of  19.02.2004 Clarification awaited from the project authority.
 Technology (VIT) Campus by Vellore Institute 
 of Technology.

245. CRZ/Environmental clearance for Mining of  04.03.2004 Under process.
 Heavy Minerals in Radhapuram Taluk, Tirunelveli 
 District by M/s V.V.Minerals Limited.

 Uttaranchal

246. Setting up of Telescope at Devasthal   04.03.2004 -
 District Nainital by State Observatory.

 Uttar Pradesh

247. Rehabilitation and strengthening of existing  18.11.2003 Under process.
 two lane road and widening  to 4/6 lane dual 



 carriageway configuration o f Meerut-UP 
 Uttaranchal Border from km. 51/000 to 
 km 152/000 on NH-58 by Ministry of Road 
 Transport and Highways.

248. Construction of 4/6 lane Gorakhpur Bypass  18.03.2004 Clarification awaited from the project authority.
 including Rapti Bridge  by National Highways 
 Authority of India.

249. Four laning of km 9.00 to km. 135.00 (Lucknow  11.03.2004 Clarification awaited from the project authority.
 to Ayodhya) of NH-28 PackageC-III/3 by National 
 Highways Authority of India.

 Inter-state

250. Widening and strengthening of the East West  18.03.2004 Clarification awaited from the project authority.
 Corridor from Rajasthan/MP Border to Jhansi−
 package 4 (km 579.00 to km 610) on NH-76 and 
 km 00.00 to km 100.00 on NH-25 in the state of 
 M.P and U.P.

 B. FORESTRY CLEARANCE

SL. Year of  Name of Proposal   State   Remarks
No. Proposal

1 2003 DIVERSION OF 5.605 HA RF LAND FOR    A & N Island  UNDER PROCESS
  CONSTRUCTION OF ROAD FROM SHOAL 
  BAY - 15 - 19.

  A & N Island Count    1

2 2003 MINING LEASE TO SCCL SATU PALLY - I    Andhra Pradesh   SIR AWAITED 23.04.2004
  OPENCAST PROJECT

3 2003 ECO-TOURISM PROJECT IN F/O ANDHRA PRADESH   Andhra Pradesh   UNDER PROCESS
  FOREST DEVELOPMENT CORPORATION LIMITED

4 2003 FORMATION OF RESERVOIR ACROSS KUMBIDIGEDDA   Andhra Pradesh   UNDER PROCESS
  IN FAVOUR OF EEI & CAD DEPTT. SRIKAKULAM

5 2003 MINES & QUARRIES- LEASE TO M/S SWARUPA    Andhra Pradesh   UNDER PROCESS
  GRANITE METAL WORKS

6 2003 MINES & QUARRIES- LEASE TO M/S SRI    Andhra Pradesh   UNDER PROCESS
  VENGAMAMBA ENGINEERING CO.

7 2003 MINES & QUARRIES-LEASE TO SRI S.KEDERESWARA RAO  Andhra Pradesh  UNDER PROCESS
8 2003 MINES & QUARRIES-LEASE TO     Andhra Pradesh   UNDER PROCESS
  M/S BAJI BABU CONSTRUCTIONS

9 2003 MINES & QUARRIES-LEASE TO M/S VENKATARAMANA   Andhra Pradesh   UNDER PROCESS
  GRANITE METAL WORKS



10 2003 MINES & QUARRIES-LEASE TO SRI S.KEDERESWARA RAO  Andhra Pradesh   UNDER PROCESS
11 2003 MINES & QUARRIES-LEASE TO     Andhra Pradesh   UNDER PROCESS
  M/S CHAITANYA METAL WORKS

12 2003 MINES & QUARRIES-LEASE TO SRI. P. KARUNAKAR  Andhra Pradesh   UNDER PROCESS
13 2003 MINES & QUARRIES-LEASE TO SRI S. RAGHURAM  Andhra Pradesh   UNDER PROCESS
14 2003 MINES & QUARRIES-LEASE TO M/S VIJAYA    Andhra Pradesh   UNDER PROCESS
  JYOTHI STONE CRUSHER

15 2003 MINES & QUARRIES-LEASE TO SRI V. RAMAMOHANA RAO  Andhra Pradesh   UNDER PROCESS
16 2003 APPLICATION OF DR. B. SANJEEV REDDY, NANDYAL   Andhra Pradesh   UNDER PROCESS
  FOR LEASE FOR STEATITE & DOLOMITE

17 2003 REALIGNMENT OF NALLAER AT VENKATESH    Andhra Pradesh   UNDER PROCESS
  KHANI 7 INCLINE IN FAVOUR OF M/S SCCL

18 2004 MINING LEASE TO M/S SINGARENI COLLIERIES   Andhra Pradesh   UNDER PROCESS
  COMPANY LIMITED IN TADICHERLA RESERVE FOREST

19 2004 RENEWAL OF MINING LEASE IN F/O SCCL FOR OCP   Andhra Pradesh   UNDER PROCESS
  II PH III MANUGURU IN KONDAPUR/ EXT. 1 
  OF ASWAPURA RANGE

20 2004 CREATION OF BAY PARK TOURISM PROJECT IN   Andhra Pradesh   UNDER PROCESS
  FAVOUR OF INDO-AMERICAN PROJECT & DEPTT. 
  OF TOURISM

21 2004 BAY PARK TOURISM PROJECT IN FAVOUR OF INDO-  Andhra Pradesh   UNDER PROCESS
  AMERICAN PROJECT & DEPTT. OF TOURISM

22 2004 MINING LEASE IN FAVOUR OF M/S JAURASSIC   Andhra Pradesh   UNDER PROCESS
  STONES PRIVATE LIMITED FOR GRANT OF QUARRY 
  LEASE IN BOLLAPALLI RF

 Andhra Pradesh Count     21

23 2003 CONSTRUCTION, WIDENING AND IMPROVEMENT    Arunachal Pradesh  UNDER PROCESS
  OF HAPOLI - SURLI - HURI ROAD

24 2004 CONSTRUCTION OF DIVERSION STRETCH OF    Arunachal Pradesh  UNDER PROCESS
  HAPOLI-SARLI-HURI ROAD

 Arunachal Pradesh Count     2

25 2003 FOREST LAND FOR EXPLORATORY DRILL GKEO/GKEQ Assam    UNDER PROCESS
26 2003 EXPLORATORY DRILLING AT GKAP    Assam    UNDER PROCESS
27 2003 OPENING OF FRESH MAHALS UNDER NAGAON DIVISION Assam    UNDER PROCESS
28 2003 1 NO OF HILL STONE MAHAL & OPENING OF 4  Assam    UNDER PROCESS
  NOS OF NEW MAHALS UNDER DHUBRI DIVISION

29 2003 SAND MAHAL MINING UNDER DHEMAJI DIVISION Assam    UNDER PROCESS
30 2003 RENEWAL OF NAKKATI HILL STONE QUARRY 2   Assam    UNDER PROCESS
31 2003 STONE/ SAND MAHAL MINING UNDER    Assam    UNDER PROCESS
  NAGAON SOUTH DIVISION



32 2003 STONE QUARRY AT AIE VALLEY DIVISON   Assam    UNDER PROCESS
33 2003 SAND MAHAL MINING UNDER KAMRUP WEST DIVISION Assam    UNDER PROCESS
34 2003 RENEWAL OF SAND MAHALS     Assam    UNDER PROCESS
35 2003 RENEWAL OF SAND & GRAVEL MAHALS    Assam    UNDER PROCESS
36 2003 RENEWAL OF RIVERBED MAHALS    Assam    UNDER PROCESS
37 2003 RENEWAL OF MAHALS     Assam    UNDER PROCESS
38 2003 MAKRIJHORA SAND AND GRAVEL MAHAL   Assam    UNDER PROCESS
39 2003 RENEWAL OF SAND MAHALS     Assam    UNDER PROCESS
40 2003 PANJABARI-BATAHGURI VIA PATAR KUCHI RD.- NH 37 Assam    UNDER PROCESS
41 2004 DRILLING LOCATION     Assam    UNDER PROCESS
42 2004 SURVEY IN DIBRU SAIKHOWA NATIONAL PARK   Assam    UNDER PROCESS

   Assam Count     18

43  1996 COLLECTION OF BOULDERS BY W.R. DEPTT   Bihar    UNDER PROCESS
44  2002 MINING OF STONE FOR 4-LANING OF NH-2 BY NHAI Bihar    UNDER PROCESS

   Bihar Count     2

45  2003 CONSTRUCTION OF DAM ON RIVER KURKUT FOR  Chhattishgarh   SIR AWAITED SINCE 09.06.2004
  1000MW THERMAL POWER PLANT BY JINDAL POWER LTD.

46  2003 CONSTRUCTION OF SILOTTA IRRIGATION PROJECT Chhattishgarh   PROPOSAL UNDER PROCESS
47  2003 CONSTRUCTION OF CANAL AT HARDI VILLAGE   Chhattishgarh   UNDER PROCESS
48  2003 CONSTRUCTION OF BANGO IRRIGATION PROJECT Chhattishgarh   UNDER PROCESS
49  2003 OPENCAST MINING IN F/O SECL, WEST CHIRMIRI Chhattishgarh   UNDER PROCESS
50  2003 MATNAR RO SCHEME (3X20 MW)    Chhattishgarh   UNDER PROCESS
51  2003 MINING LEASE TO M/S SECL    Chhattishgarh   -
52  2003 CONSTRUCTION OF DAM IN BAGDI RIVER BY   Chhattishgarh   UNDER PROCESS
  WATER RESOURCE DEPARTMENT

53  2004 RAJADERA TANK SCHEME NEAR VILLAGE RAJADERA Chhattishgarh   UNDER PROCESS

   Chhattishgarh Count    9

54  2004 ROAD SIDE CONSTRUCTION OF ACESS   Dadar & Nagar Haveli UNDER PROCESS
  TO SURVEY NO.17/1/1/4/1

55  2004 CONSTRUCTION OF ACCESS FOR ROAD CONSTRUCTION  Dadar & Nagar Haveli UNDER PROCESS
  SURVEY NO. 614/1 OF VILLAGE NAROLI

56  2004 CONSTRUCTION OF RD. SIDE ACCESS TO SUVEY NO.7 Dadar & Nagar Haveli UNDER PROCESS

   D & N Haveli Count    3

57  2004 DIVERSION OF FOREST LAND IN RESPECT OF DEEMED  Goa    UNDER PROCESS
  MINING LEASE NO. 50/58 IN COLEM (V). SANGUEM 
  TALUK IN FAVOUR OF M/S M.S.REGE.

   Goa Count     1

58  1997 CONVERSSION OF FOREST VILLAGERS INTO   Gujarat   SIR REQUESTED ON 30.09.2003
  REVENUE VILLAGES



59  2000 DELCTION OF SECT.-4 OF FC ACT    Gujarat    SIR AWAITED SINCE 13.01.2003

60  2002 DELETIONOF SEC-4 OF FC ACT    Gujarat    UNDER PROCESS. SITE INSPECTION 
           REPORT RECEIVED

61  2003 DELETION OF SECTION 4 OF 21 VILLAGES   Gujarat    UNDER PROCESS
62  2003 DELETION OF SECTION 4 AREA OF VILLAGES   Gujarat    PROPOSAL UNDER PROCESS
63  2003 CONSTRUCTION OF VISAMA ON SHETRUNJAY   Gujarat    PROPOSAL UNDER PROCESS
  HILL AT PALITANA

64  2003 LAYING UNDERGROUND OFC IN FAVOUR OF GAIL Gujarat    UNDER PROCESS
65  2003 WIDENING OF TWO LANE INTO FOUR    Gujarat    PROPOSAL UNDER PROCESS
  LANE 8A BEMANPUR TO SANKHIYALI

66  2003 WIDENING OF TWO LANE INTO FOUR LANE   Gujarat    PROPOSAL UNDER PROCESS
  FROM DEESA TO PALANPUR

67  2003 LAYING 11 KV TRANSMISSION LINE FROM   Gujarat    PROPOSAL UNDER PROCESS
  HARIPUR TO BALKHED-VHITRAVAD

68  2003 LAYING 66 KV TRANSMISISON LINE FROM   Gujarat    PROPOSAL UNDER PROCESS
  LUNAWADA TO SANTRANPUR

69  2003 LAYING PIPELINE FROM GANDHINAGAR TO SHERKHI Gujarat    PROPOSAL UNDER PROCESS
70  2003 DELETION OF SECTION 4 IN VILLAGES   Gujarat    UNDER PROCESS
71  2003 LAYING OFC & GAS PIPELINE IN F/O GAIL   Gujarat    UNDER PROCESS
72  2003 LAYING OF DRINKING WATER PIPE LINE   Gujarat    UNDER PROCESS
73  2003 LAYING OF GAS PIPE LINE BY GAIL    Gujarat    UNDER PROCESS
74  2003 LAYING EFFLUENT DISPOSAL WATER PIPELINE   Gujarat    UNDER PROCESS
75  2003 LAYING OF SALAYA-MATHURA CRUDE OIL   Gujarat    UNDER PROCESS
  PIPELINE BY IOC

76  2004 DELETION OF SECTION 4 FROM VILLAGE RAIYOLI Gujarat    SIR AWAITED SINCE 12.04.2004
77  2004 DELETION OF SECTION-4 AREA OF VILLAGES-  Gujarat    UNDER SUBMISSION
  VANKAANEDA, FATEPURA, SULTANPURA, PRANTVEL 
  BHAIPURA AND DABHA, TALUKA-BAYAD.

78  2004 ROAD LINKING TO THE ENGINEERING CAMPUS IN  Gujarat    UNDER PROCESS
  FAVOUR OF SHREE KRISHNA EDUCATION TRUST

79  2004 LAYING CRUDE OIL PIPELINE FROM MUNDRA TO  Gujarat    UNDER PROCESS
  DHALINDA IN FAVOUR OF HINDUSTAN PETROLEUM 
  CORPORAITON LIMITED

80  2004 LAYING CRUDE OIL PIPELINE FROM MUNDRA TO  Gujarat    UNDER PROCESS
  KANDLA, IN FAVOUR IOCL

81  2004 LAYING CRUDE OIL PIPELINE FROM MUNDRA TO  Gujarat    UNDER PROCESS
  KANDLA IN FAVOUR OF IOCL

82  2004 LAYING CRUDE OIL PIPELINE FROM MUNDRA   Gujarat    UNDER PROCESS
  TO BHATINDA
83  2004 LAYING 11 KV LTHT & T/C TRANSMISSION LINE  Gujarat    UNDER PROCESS
  AT VILLAGE AMTA, NISHANA, VADIA, DABHA & SAKAL

84  2004 LAYING OF CRUDE OIL PIPELINE FROM   Gujarat    UNDER PROCESS
  MUNDRA-BHATINDA



85  2004 CONSTRUCTION OF BHADAR-II WATER   Gujarat    UNDER PROCESS
  RESOURCES PROJECT

   Gujarat Count     28

86  2003 DE-NOTIFICATION OF SECTION 4    Haryana    UNDER PROCESS. SIR NOT RECEIVED
  OF VILLAGE LAKADPURA

87  2003 LAYING OF OFC ALONGWITH NH-10 KM. 89.7 TO  Haryana    UNDER PROCESS
  112.5 FT. DIV. & DISTT.ROHATAK

88  2003 CONST. OF APP RD TO PETROL PUMP ON   Haryana    UNDER PROCESS
  M/S DAISY MOTORK ON DHS RD. NH-10 KM. 157-58 
  L/S, FT. DIV. & DISTT. HISSAR

89  2003 CONST. OF APP. RD. TO PETROL PUMP FROM   Haryana    UNDER PROCESS
  THANESAR PEHOWA RD. KM. 14-15 R/S FT. 
  DIV & DISTT. KURUKSHETRA

90  2004 CONSTRUCTION OF APPROACH ROAD TO PETROL PUMP  Haryana    UNDER PROCESS
  FROM PANIPAT ASANDH ROAD, KM. 15-16 L/S FOREST 
  DIVISION KARNAL

91  2004 66 KV TRANSMISSION LINE FROM KHERA-SADHOURA,  Haryana    UNDER PROCESS
  FOREST DIVISION AND DISTRICT YAMUNA NAGAR

92  2004 CONSTRUCTION OF APPROACH ROAD TO LALA   Haryana    UNDER PROCESS
  HARBHAGAWAN MEMORIAL & DR. PREM HOSPITAL 
  PVT. LTD. FOREST DIVISION KARNAL

93  2004 CONSTRUCTION OF APPROACH ROAD TO PETROL PUMP  Haryana    UNDER PROCESS
  FROM HISSAR-CHANDIGARH ROAD KM. 164-165, 
  FOREST DIVISION

94  2004 CONSTRUCTION OF PASSAGE TO G.D. GOENKA WORLD  Haryana    UNDER PROCESS
  SCHOOL, FOREST DIVISION AND DISTRICT GURGAON.

95  2004 SETTING UP RETAIL OUTLET ON G.T. ROAD   Haryana    UNDER PROCESS
  KM. 110-111 L/S IN FOREST DIVISION AND 
  DISTRICT KARNAL, HARYANA

   Haryana Count     10

96  2004 CONSTRUCTION OF SIAL-PASHA-SHAEEN RD. AT KULLU Himachal Pradesh  UNDER PROCESS
97  2004 CONSTRUCTION OF MASHI MINI HYDEL POWER PROJECT  Himachal Pradesh  UNDER PROCESS
  AT KULLU HIMACHAL PRADESH KULLU

98  2004 CONSTRUCTION OF .3 MW SACHI HEP IN   Himachal Pradesh  UNDER PROCESS
  ANI FOREST DIVISION

99  2004 CONSTRUCTION OF LINK ROAD TO VILLAGE UPPER  Himachal Pradesh  UNDER PROCESS
  SURIA FROM JUBBAL-KANUTI KATGHANA 



  AMTA ROAD NAHAN

100  2004 CONSTRUCTION. OF POLYCLINIC FOR THE   Himachal Pradesh  UNDER PROCESS
  EX-SERVICEMEN CONTRINBUTORY HEALTH SCHEME

101  2004 CONSTRUCTION. OF JEEPABLE ROAD FROM DHIRA  Himachal Pradesh  UNDER PROCESS
  TO SHIRMULA IN F/O BLOCK DEVELOPMENT OFFICER

102  2004 CONSTRUCTION OF PARKING PLACES IN FAVOUR  Himachal Pradesh  UNDER PROCESS
  OF NAGAR PANCHIYAT IN MANALI

103  2004 CONSTRUCTION. OF SOLID WASTE MANAGEMENT PROJECT Himachal Pradesh  UNDER PROCESS

104  2004 PASSAGE TO RETAIL OUTLET BY    Himachal Pradesh  UNDER PROCESS
  SHRI SHAILENDER KUMAR, MANDI

105  2004 PASSAGE TO RETAIL OUTLET ON KATHARANA   Himachal Pradesh  UNDER PROCESS
  TO KARERI ROAD AT DHARAMSHALA

106  2004 PASSAGE TO RETAIL OUTLET ON    Himachal Pradesh  UNDER PROCESS
  RODI-GAILA-GATYANA ROAD

107  2004 PASSAGE TO RETAIL OUTLET ON DANOGHAT-  Himachal Pradesh  UNDER PROCESS
  SHEGLOTIAN KAJYARA BAMBIRA RD.AT KANIHAR,SOLAN

108  2004 CONSTRUCTION OF LINK ROAD FROM KATASAN   Himachal Pradesh  UNDER PROCESS
  TO UTTAMWALA BARA BAN ROAD.

109  2004 PASSAGE TO RETAIL OUTLET ON KHENVI-BANSHA  Himachal Pradesh  UNDER PROCESS
  ROAD AT ANI

110  2004 PASSAGE TO RETAIL OUTLET ON KUFRI-PATIALKAR- Himachal Pradesh  UNDER PROCESS
  SERATHANA-ROUNKHAR ROAD

111  2004 CONSTRUCTION OF 3.46 MTRS SPAN PRESTRESSED  Himachal Pradesh  UNDER PROCESS
  BOX GIRDER BRIDGE OVER SIRSA RIVER ON SKRN 
  ROAD AT NALAGARH

112  2004 PASSAGE TO RETAIL OUTLET ON JACHH-  Himachal Pradesh  UNDER PROCESS
  CAIN-LAGOR ROAD AT NAUPUR

113  2004 CONSTRUCTION OF PUMP HOUSE OF LWSS   Himachal Pradesh  UNDER PROCESS
  NAINATIKKAR IN FAVOUR OF I& PH DEPARTMENT 
  IN DHARMASALA

114  2004 CONSTRUCTION OF TOSS MINI HEP IN   Himachal Pradesh  UNDER PROCESS
  PARVATRI FOREST DIVISION

115  2004 CONSTRUCTIONRUCTION OF SCHOOL BUILDING FOR  Himachal Pradesh  UNDER PROCESS
  DESTIFUTES BY HIMALAYAN KARMACHARI DALIT 
  VERG KULLU



   Himachal Pradesh Count    20

116  2001 NEW BG RAILWAY LINE FROM MANDARHILL TO DUMKA Jharkhand  UNDER PROCESS

   Jharkhand Count    1

117  2003 REHABILITATION OF TRIBALS FROM SHRI MANGALA  Karnataka   UNDER PROCESS.
  WILD LIFE RANGE

118  2003 LAYING OF PIPELINE AND DRAWING OF 11 KV  Karnataka   UNDER PROCESS
  TC LINE FROM BENACHI IN F/O KUWS&D

119  2003 SETTING OF STONE QUARRY FOR NH WORKS BY  Karnataka   UNDER PROCESS
  SRI R.N. SHETTY & CO.

120  2003 CONSTRUCTION OF SMARAKA MANDAPA IN   Karnataka   UNDER PROCESS
  MEMORY OF ST. SRI VADIRAJA SWAMIJI

121  2004 RENEWAL OF MINING LEASE NO 130/1190   Karnataka   UNDER PROCESS
  IN F/O CHOWGULE & CO. LIMITED

122  2004 RELOCATION OF EXISTING BELLARY ZOO   Karnataka   UNDER PROCESS
  TO BILIKAL R.F.

123  2004 DIVERSION OF FOREST LAND FOR CARVING   Karnataka   SITE INSPECTION REPORT AWAITED
  A STATUE OF SANGAMITRA BUDBHA

124  2004 ESTABLISHMENT OF 10 MW MINI HYDEL PROJECT  Karnataka   UNDER PROCESS
  AT DANDELLA FALLS ON NETRAVATI RIVER NEAR 
  DHARMASTALA BELTHANGADI TALUK IN FAVOUR OF 
  SGAR POWER LIMITED, HYDERABAB.

125  2004 DIVERSION OF FOREST LAND FOR RELIGIOUS &  Karnataka   UNDER PROCESS
  EDUCATIONAL PURPOSE IN F/O VISWAKARMA 
  ALAVARDHAKA SANGHA

126  2004 DIVERSION OF DEEMED FOREST LAND FOR   Karnataka   UNDER PROCESS
  ESTABLISHMENT OF KODAGU HERITAGE CENTRE

   Karnataka Count    10

127  2004 CONSTRUCTION OF AN IN TAKE ARRANGEMENT AT  Kerala    UNDER PROCESS
  RIGHT BANK OF KALLAR AREA, THEKKUTHODU.

128  2004 `DIVERSION OF DEEMED FOREST LAND FOR   Kerala    UNDER PROCESS
129  2004 DIVERSION OF DEEMED FOREST LAND    Kerala    UNDER PROCESS

   Kerala Count     3



130  2002 CONVERSIONOF FOREST VILL INTO REVENUE VILL Madhya Pradesh   PLACED BEFORE FAC 
           ON 27.02.2004. FAC DECIDED
           TO DEFER THE MATTER IN 
           THE LIGHT OF PETITION 
           NO 337 OF 1995

131  2003 CONVERSION OF 112 FOREST VILLAGES INTO   Madhya Pradesh   SIR AWAITED 27.11.2003. 
  REVENUE VILLAGES       PANCHMAHAL, DAHOD, 
           SURAT & NARMADA.

132  2003 CONSTRUCTION OF ROAD BY PRIME MINISTERS  Madhya Pradesh   PROPOSAL UNDER PROCESS
  ROAD PROJECT

133  2003 LAYING ELECTRIC FROM KALHUHI TO SOLOWADA Madhya Pradesh   PROPOSAL UNDER PROCESS
134  2003 CONSTRUCTION OF PANCHKOSHI ROAD    Madhya Pradesh   UNDER PROCESS
135  2003 CONSTRUCTION OF PRIME MINISTERS ROAD SCHEME Madhya Pradesh   PROPOSAL UNDER PROCESS
136  2003 CONSTN.OF IRRIGATION PROJ. AT MAHESHPUR TALAB Madhya Pradesh   PROPOSAL UNDER PROCESS
137  2003 RENEWAL OF CLAY MINING OF    Madhya Pradesh   UNDER PROCESS
  M/S TRISHUL TILES, BAGRA

138  2003 MINING LEASE IN F/O MAGANESE ORE INDIA   Madhya Pradesh   UNDER PROCESS
  LIMITED, BHARVELI MINES

139  2003 CONSTRUCTION OF RAJGHAT CANAL    Madhya Pradesh   UNDER PROCESS
140  2003 DAHEJ-BEMAR VIJAYPUR LNG PIPELINE BY GAIL Madhya Pradesh   UNDER PROCESS

141  2003 RENEWAL OF DIASPHORE/ PYROPHYLITE MINING  Madhya Pradesh   UNDER PROCESS
  LEASE IN F/O EASTERN MINERALS, JHANSI

142  2003 INDIRA SAGAR MAIN CANAL AT VILL AMBA & GORADIA Madhya Pradesh   UNDER PROCESS
143  2003 MINING LEASE IN F/O M/S SINGH    Madhya Pradesh   UNDER PROCESS
144  2003 CONSTRUCTION OF KANDIYA KUNDIYA MI TANK   Madhya Pradesh   UNDER PROCESS
145  2003 MINING LEASE IN F/O M/S KHAJURAHO MINERALS Madhya Pradesh   UNDER PROCESS
146  2003 MINING LEASE IN F/O SHRI SANJAY SHUKLA   Madhya Pradesh   UNDER PROCESS
147  2003 MINING LEASE IN F/O SHRI SANJAY KATARE   Madhya Pradesh   UNDER PROCESS
148  2003 MINING LEASE IN F/O SHRI DINESH KATARE   Madhya Pradesh   UNDER PROCESS

149  2003 EXT OF 500MW UNIT OF SANJAY GANDHI THERMAL  Madhya Pradesh   UNDER PROCESS
  PROJECT, CONST OF RAILWAY LINE, ETC

150  2003 CONSTRUCTION OF BALAKWADA TANK PROJECT   Madhya Pradesh   UNDER PROCESS
151  2004 REHABILITATION OF TRIBALS FROM    Madhya Pradesh   UNDER PROCESS
  BANDHAVGARH TIGER RESERVE

152  2004 CONVERSION OF 10 FOREST VILLAGES INTO   Madhya Pradesh   UNDER PROCESS
  REVENUE VILLAGES

153  2004 CONVERSION OF 92 FOREST VILLAGES INTO   Madhya Pradesh   UNDER PROCESS
  REVENUE VILLAGES

154  2004 CONVERSION OF 1 FOREST VILLAGES INTO   Madhya Pradesh   UNDER PROCESS
  REVENUE VILLAGES

155  2004 CONVERSION OF 26 FOREST VILLAGES INTO   Madhya Pradesh   UNDER PROCESS
  REVENUE VILLAGES



156  2004 CONVERSION OF 5 FOREST VILLAGES INTO   Madhya Pradesh   UNDER PROCESS
  REVENUE VILLAGES

157  2004 CONVERSION OF 79 FOREST VILLAGES INTO   Madhya Pradesh   UNDER PROCESS
  REVENUE VILLAGES

158  2004 CONVERSION OF 5 FOREST VILLAGES INTO   Madhya Pradesh   UNDER PROCESS
  REVENUE VILLAGES

159  2004 CONVERSION OF 90 FOREST VILLAGES INTO   Madhya Pradesh   UNDER PROCESS
  REVENUE VILLAGES

160  2004 CONVERSION OF 42 FOREST VILLAGES INTO   Madhya Pradesh   UNDER PROCESS
  REVENUE VILLAGES

161  2004 CONVERSION OF 28 FOREST VILLAGES INTO   Madhya Pradesh   UNDER PROCESS
  REVENUE VILLAGES

162  2004 CONVERSION OF 5 VILLAGES INTO    Madhya Pradesh   UNDER PROCESS
  REVENUE VILLAGES

163  2004 CONVERSION OF 14 FOREST VILLAGES INTO   Madhya Pradesh   UNDER PROCESS
  REVENUE VILLAGES

164  2004 CONVERSION OF 49 FOREST VILLAGES INTO   Madhya Pradesh   UNDER PROCESS
  REVENUE VILLAGES

165  2004 CONVERSION OF 13 FOREST VILLAGES INTO   Madhya Pradesh   UNDER PROCESS
  REVENUE VILLAGES

166  2004 CONVERSION OF 54 FOREST VILLAGES INTO   Madhya Pradesh   UNDER PROCESS
  REVENUE VILLAGES

   Madhya Pradesh Count    37

167  2003 EXCHANGE OF FOREST LAND IN FAVOUR   Maharashtra   PROPOSAL UNDER PROCESS
  OF SHRI MAHADA RAM CHUNDE

168  2003 CONSTRUCTION OF ANDHALI TUNNEL OF JIHE   Maharashtra   PROPOSAL UNDER PROCESS
  KATHAPAR LIFT IRRIGATION SCHEME

169  2003 CONSTRUCTION OF BULHAR PT    Maharashtra   PROPOSAL UNDER PROCESS
170  2003 CONSTRUCTION OF DAHYANE IRRIGATION PROJECT Maharashtra   UNDER PROCESS
171  2003 CONSTRUCTION HARIMAHU MI TANK    Maharashtra   UNDER PROCESS
172  2003 DIVERSION OF DEEMED RESERVED FOREST   Maharashtra   UNDER PROCESS
  LAND ACQUIRED UNDER SECTION 3

173  2003 MINING LEASE IN F/O INDIAN ALUMINIUM   Maharashtra   UNDER PROCESS
  COMPANY LIMITED

174  2003 CHANGE IN ALIGNMENT OF MUMBRA-KAUSA BYPASS RD. Maharashtra   pending since 31.12.2003
175  2003 MINING LEASE F/O DR. BABA SAHEB AMBADKAR  Maharashtra   UNDER PROCESS
  SAKHARI SANSTHA MARYADIT



176  2004 400 KV AND 220 KV TRANSMISSION LINE ASOCIATED  Maharashtra   UNDER PROCESS
  WITH TARAPUR ATOMIC POWER PLANT

177  2004 CONSTRUCTION OF 2.5 KM ROAD PASSING THROUGH  Maharashtra   UNDER PROCESS
  THE FOREST VILLAGE MANDVA TO GHOGANAR

178  2004 SCHOOL BUILDING, PLAY GROUND AND BOTONICAL  Maharashtra   UNDER PROCESS
  GARDEN IN FAVOUR DR. B.R. AMBEDKAR SHIKSHA
  SANSTHAN

179  2004 LAYING 22KV TRANSMISSION LINE AND INSTALATION  Maharashtra   UNDER PROCESS
  OF TRANSFORMER IN FAVOUR OF IDEA CELLULAR LTD.

180  2004 LAYING UNDERGROUND TRANSMISSION LINE AND Maharashtra   UNDER PROCESS
  INSTALLATION A TRANSFORMER IN FAVOUR OF 
  IDEA CELLULAR LIMITED

181  2004 LAYING UNDERGROUND TRANSMISSION LINE AND  Maharashtra   UNDER PROCESS
  INSTALLATION A TRANSFORMER IN FAVOUR OF 
  IDEA CELLULAR LIMITED

   Maharashtra Count    15

182  1999 BLACKSTONE QUARRY BY M/S JS CONSTRUCTION LTD. Orissa    UNDER PROCESS
183  1999 IRON ORE BASED INDUSTRIES OF IPICOL   Orissa    UNDER PROCESS
184  2002 TANGI - CHANDPUR BY PASS ROAD    Orissa    UNDER PROCESS
185  2002 4 LANING OF NH-5 FROM GANJAM TO SUNAKHALA Orissa    UNDER PROCESS

186  2004 MINING LEASE TO M/S LAL TRADES &   Orissa    SITE INSPECTION 
  AGENCIES PVT LIMITED       REQUESTED ON 17.03.2004

   Orissa Count     5

187  2003 SETTING UP RETAIL OUTLET ON LEGARGAGA-  Punjab    UNDER PROCESS
  DUGGAL ROAD KM. 3-4

188  2003 PASSAGE TO RETAIL OUTLET PETROL PUMP   Punjab    UNDER PROCESS
  ALONG ON VILLAGE MALKAVA

189  2003 RETAIL OUTLET PETROL PUMP AT VILLAGE   Punjab    UNDER PROCESS
  JANETPUR. ON CHANDIGARH AMBALA ROAD

190  2003 RETAIL OUTLET ON GONIANA-BADUCHANA ROAD,  Punjab    UNDER PROCESS
  KM. 8-9 R/S NEAR VILL ZEDA

191  2003 RETAIL OUTLET GIDDERB-KOTBHAI ROAD. AT   Punjab    UNDER PROCESS
  VILLAGE KOTBHAI, FOREST DIVISION FARIDKOT

192  2003 FOUR LANING OF PATIALA-SIRHIND ROAD,   Punjab    UNDER PROCESS
  AT KM. 1.2 TO 8.00



193  2003 CONSTRUCTION OF EDUCATION INSTITUTE FOR  Punjab    UNDER PROCESS
  VOCATIONAL COURSES IN VILLAGE PAROUL

194  2003 RETAIL OUTLET GDB-MLT ROAD., AT VILLAGE  Punjab    UNDER PROCESS
  HUSNER ON GIDDERBAHA MALOUT ROAD

195  2003 CONSTRUCTION OF CANADION INSTITUTE FOR   Punjab    UNDER PROCESS
  INTERNATIONAL STUDIES AT VILLAGE NADA

196  2003 CONSTRUCTION OF ROAD FROM PATIALA MAIN   Punjab    UNDER PROCESS
  ROAD TO DASHMORH NAYUR

197  2004 CONSTRUCTION OF NEW ENTRANCE GATE FOR EXCHANGE  Punjab    UNDER PROCESS
  TO MAIN ROAD BY THE PEPSI FOODS LTD. CHANNO 
  FROM PATIALA-SANGRUR ROAD KM. 24-25 L/S IN 
  FOREST DIVISION

198  2004 CONSTRUCTION OF AKHARA MINI HYDEL PROJECT  Punjab    UNDER PROCESS
  ON ABOHAR BRANCH CANAL IN FOREST DIVISION

199  2004 USE OF FOREST LAND FOR TOURISM CONSTRUCTED  Punjab    UNDER PROCESS
  HOTEL AMALTAS IN LUDHIANA FOREST DIVISION

200  2004 RETAIL OUTLET ON PHAGWARA-NAWANSHAHRA ROAD,  Punjab    UNDER PROCESS
  KM. STONE NO. 11 AT 10.70 R/S, FOREST 
  DIVISION JALANDHAR

201  2004 PASSAGE TO PETROL PUMP ON JAKHAL-BUDHLEDA  Punjab    UNDER PROCESS
  ROAD, KM. 21-22 R/S AT VILLAGE BARETA

202  2004 SETTING UP RETAIL OUTLET ON VILL.RAJPUR BHAIAN Punjab    UNDER PROCESS
203  2004 RETAIL OUTLET ON NANGAL-ANANDPUR SAHIB   Punjab    UNDER PROCESS
  ROAD, SHRI 22 VILLAGE DARBLI

204  2004 RETAIL OUTLET ON LUDHIANA-HISSAR ROAD,    Punjab    UNDER PROCESS
  KM. 92-93 R/S AT VILLAGE, MEHILA CHAWK

205  2004 RETAIL OUTLET AT VILLAGE JALDIWALON,   Punjab    UNDER PROCESS
  RAIKOT BARNALA ROAD

206  2004 LAYING OF RCC PIPE LINE AT MALOUT ABOHAR  Punjab    UNDER PROCESS
  ROAD, KM. 360.213 TO 313 L/S

207  2004 SETTING UP SOLVENT PLANT (AGRO BASED UNIT)  Punjab    UNDER PROCESS
  TAWANDI BEHLE LINE ROAD, AT VILLAGE SEHIE

208  2004 HEP BY M/S TRIVENI ENGG. LIMITED ON   Punjab    UNDER PROCESS
  ABOHAR BRANCH CANAL

209  2004 CONSTRUCTION OF HEP BY M/S TRIVENI ENGG.  Punjab    UNDER PROCESS
  LTD. ON ABOHAR CANAL ROAD NO. 22-23 R/S



210  2004 CONSTRUCTION OF TOURIST COMPLEX PHAGWARA Punjab    UNDER PROCESS

211  2004 PASSAGE TO RETAIL OUTLET ON LUDHIANA-  Punjab    UNDER PROCESS
  CHANDIGARH AT VILLAGE JETANA NEECHA

212  2004 PASSAGE TO RETAIL OUTLET ON CHANDIGARH-  Punjab    UNDER PROCESS
  PATIALA ROAD AT VILLAGE NELPUR

213  2004 PASSAGE TO RETAIL OUTLET ON NABHA-MALERKOTLA  Punjab    UNDER PROCESS
  ROAD AT VILLAGE GALWATI

214  2004 LAYING OF 30" I/DP T. SEWERAGE IN THE   Punjab    UNDER PROCESS
  KATCH AREA LONG SIIRHIND ROAD

215  2004 LAYING OF 11. KV. LINE FROM 220 KV.   Punjab    UNDER PROCESS
  ABLOAL TO DPC COMPLEX

216  2004 PASSAGE TO RETAIL OUTLET ON LUDHIANA-HISSAR  Punjab    UNDER PROCESS
  ROAD AT VILLAGE SULARGHARAT

217  2004 PASSAGE TO RETAIL OUTLET ON RASPURA-PATIALA  Punjab    UNDER PROCESS
  ROAD AT VILLAGE MURADPUR, PATIALA

218  2004 PASSAGE TO RETAIL OUTLET ON ABOHAR-GANGA  Punjab    UNDER PROCESS
  NAGAR ROAD AT VILLAGE SARDANWALA

219  2004 PASSAGE TO RETAIL OUTLET ON JALANDHAR-  Punjab    UNDER PROCESS
  NAKALAR ROAD

220  2004 PERMISSION FOR LAYING OF ELECTRICITY   Punjab    UNDER PROCESS
  LINE FORM NABHA-ROHTI ROAD

221  2004 PASSAGE TO RETAIL OUTLET AT VILLAGE   Punjab    UNDER PROCESS
  HANDESRA, TEH DERABASSI

   Punjab Count     35

222  2003 REHABILITATION OF PEOPLE FROM BHAGANI AND  Rajasthan   S.I.R. AWAITED 23.12.2003.
  KANAK BADI VILLAGES OF SARISKA NATIONAL PARK    SIR NOT RECEIVED

223  2004 MINING LEASE IN FAVOUR OF MANGALAM CEMENT LTD Rajasthan   UNDER PROCESS

   Rajasthan Count    2

224  2003 RE-NOTIFICATION OF `B` FIELD FIRING   Sikkim    UNDER PROCESS. SITE INSPECTION
  RANGE BY ARMY        REPORT RECEIVED ON 25.06.2004

225  2003 FOREST LAND TO TENDONG HILL PILGRIMAGE   Sikkim    UNDER PROCESS
  CENTRE DEVELOPMENT COMMITTEE



226  2003 CONSTRUCTION OF OBSERVATORY AT TASHI VIEW POINT Sikkim    UNDER PROCESS
227  2003 CONSTRUCTION OF 132KV LILO TL FROM   Sikkim    UNDER PROCESS
  GAYLING TO RANIPOL

228  2003 KATAO-BUMP-IV ROAD BY BRO    Sikkim    UNDER PROCESS
229  2004 CONSTRUCTION OF BAKCHA - LABI ROAD   Sikkim    UNDER PROCESS
230  2004 CONSTRUCTION OF GOR SANGTOK ROAD AT DZONGU Sikkim    UNDER PROCESS

   Sikkim Count     7

231  2004 DIVERSION OF FOREST LAND TO BSNL FOR LAYING  Tamil Nadu   UNDER PROCESS
  UNDERGROUN CABLE FROM THEPPAKADU TO KARNATAKA 
  BORDER THROUGH MUDUMALAI WILDLIFE SANCTUARY

232  2004 DIVERSION OF DEEMED FOREST LAND TO TWAD  Tamil Nadu   UNDER PROCESS
  BOARD FOR LAYING PIPELINE AT ANDIPATTI

   Tamil Nadu Count    2

233  2003 EXPLORATORY DRILLING OPERATIONS AT SITE PRO-27 Tripura    UNDER PROCESS
234  2003 REGROUPING OF TRIBAL HABITATIONS   Tripura    UNDER PROCESS
235  2003 MODERNISATION & STRENGTHENING OF ITI JATANBARI Tripura    UNDER PROCESS
236  2004 RE-GROUPING OF 8088 TRIBAL FAMILIES   Tripura    LINK FILE 8-01/2004-FC. 
  IN 31 CLUSTER VILLAGES       PROPOSAL TO BE CONSIDERED
           ONLY AFTER FINALISATON OF
           8-01/2004-FC

   Tripura Count     4

237  2003 66KV D/C TL      Uttar Pradesh   DISCUSSED IN SAG MEETING
238  2004 KRISHNASHILA OPENCAST PROJECT IN FAVOUR  Uttar Pradesh   SITE INSPECTION REPORT 
  OF NORTHERN COALFIELDS LIMITED      AWAITED 06.07.2004

   Uttar Pradesh Count    2

239  2003 ARMY TRAINING EDUCATION STORE PARKING   Uttaranchal   -
  AND RESIDENCE

240  2004 CONVERSION OF 13 TONGIA FOREST VILLAGES  Uttaranchal   S.I.R. AWAITED 28.05.2004. 
  INTO REVENUE VILLAGES       CASE INVOLVS HARIDWAR, UDHAM
           SINGH NAGAR, NAINITAL DISTS.

241  2004 CONVERSION OF RESERVE FOREST VILLAGES OF  Uttaranchal   S.I.R. AWAITED 28.05.2004.
  DISPLACED PERSONS AND GUJJARS FROM TIHRI DAM     CASE INVOLVS HARIDWAR DIST.
  PROJECT & FROM RAJA JI NATIONAL PARKS 
  RESPECTIVELY INTO REVENUE VILLAGES

242  2004 CONVERSION OF GUJJARS RESERVE FOREST   Uttaranchal   S.I.R. AWAITED 28.05.2004.
  VILLAGES INTO REVENUE VILLAGES

243  2004 CONVERSION OF 63 FOREST VILLAGES INTO   Uttaranchal  SITE INSPECTION REPORT 
  REVENUE VILLAGES IN DISTRICT NAINITAL,      AWAITED 2.07.2004
  UDHAMSINGH NAGAR AND CHAMPAWAT



   Uttaranchal Count    5

244  1990 EXCAVATION OF BI-CANAL FROM MAIN CANAL   West Bengal   UNDER PROCESS
  OF KANGSABATI

245  2004 160 MW TEESTA LOW DAM PROJECT STAGE - IV  West Bengal   UNDER PROCESS
  IN FAVOUR OF NHPC

  West Bengal Count    2

  Grand Count     245
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